
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH AT KOLKATA 
ORIGINAL JURISDICTION 

O.A. NO. 158 OF 2024 

 
IN THE MATTER OF: 
News Item “Soil Dumping: Umiam River Cries for Help” 
appearing in Shillongtimes.com dated 26.05.2024  … Applicant 

Versus 

Meghalaya State Pollution Control Board & Ors.        …Respondents 

 

 
INDEX 

 
S.No. Particulars Pg. No. 

 
1.  Reply Affidavit on behalf of Respondent No.4 -State 

of Meghalaya 
 

1-7 

2.  Annexure R/1 
A copy of approval of Forest clearance issued by 
Principal Chief Conservator of Forests (HoFF) dated 
26.11.2019  
 

8 

3.  Annexure R/2 
A copy of ‘non-forest land certificate’ issued by the 
Divisional Forest Officer, East Khasi Hills and Ri-
Bhoi (T) Division dated 27.11.2019 
 

9-12 

4.  Annexure R/3 
A copy of letter of the Divisional Forest Officer, 
East-Khasi Hills and Ri-Bhoi Division to the Range 
Forest officer, I/C Shillong Range dated 13.12.2024 
 

13 

5.  Annexure R/4 
A copy of offence report drawn against Sh. 
Philosopher Iawphniaw dated 14.12.2024 
 

14-17 

48



6.  Annexure R/5 
A copy of the application made by the Range Forest 
officer, Shillong Range before the Court of Ld. 
District and Sessions Judge, Shillong dated 
16.12.2024 

18-19 

7.  Annexure R/6 
A copy of cover letter of Range Forest Officer, 
Shillong dated 19.12.2024 
 

20-21 

8.  Annexure R/7 
A copy of latest status report of the Beat Officer, 
Shilllong North Range dated 19.12.2024 
 

22-24 

9.  Proof of Service 
 

25 
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New Delhi – 110 001 

Phone: +91-9958537705: 011-43582788 
Email: avijitmani@gmail.com 
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Avijit Mani Tripathi <avijitmani@gmail.com>

O.A. No.158/2024 (EZ)- Reply of Resp. No.4- State of Meghalaya
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 18 January 2025 at 11:06
To: enatoli sema <enatoli@gmail.com>, Surendra Kumar <surendra_kr15@rediffmail.com>, Anamika Pandey
<legumjure@gmail.com>

Ma'am/Sir,

PFA the service of advance copy of the reply to be filed on behalf of Resp. No.4- State of Meghalaya in the subject
case, listed next on 20.01.2025.

Regards,
Avijit Mani Tripathi
Advocate on Record
Supreme Court of India
B 17, Fourth Floor, Jangpura Extension
New Delhi-110014
Ph.011-43582788, 9958537705
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